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NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 28.07.2025 (MONDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) K Parthipan Rasu Mr. Sudarshana
(Ins) No. 336/2025 Vs Sundar
For Stay R Venkatakrishna, RP
IA No. 1021/2025
For Exemption
IA No. 1022/2025
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | IA No. 274 /2025 Ennes Capitals Pvt Ltd | Mr. Avinash Krishnan Mr. Rohan Aloor- R1
(For Additional Docs.) & 15 Ors Ravi Mr. TK Bhaskar R2-
in Vs R13
TA (AT) No. 48/2021 Hyderabad Securities Mr. Y Suryanarayana
(Comp App (AT) No. & Enterprises Ltd & 17 R14-R17
192/2019) Ors
For Stay
IA No. 986/2022
3. | Comp App (AT) (CH) Sequent Electricals Mr. A Saravanan & Mr. Kumarpal R
(Ins) No. 25/2021 Vs S. Santhosh Chopra
To Dispense with Refex Energy Limited
IA No. 59/2021
4, | Comp App (AT) (CH) Lingamaneni Mr. Anant Merathia Ms. Poornima Hatti R1
(Ins) No. 43/2023 Landmarks Developers Mr. Edward James R2
For Stay Pvt. Ltd.
IA No. 157/2023 Vs
Sanjay Kumar Mishra
Liquidator of Lotus
Shopping Centre Pvt
Ltd & Anr
5. | Comp App (AT) (CH) Ravi Srinivas S Mr. TK Bhaskar Mr. Anuj Raj- R1

(Ins) No. 238/2024
For Stay
IA No. 629/2024

Erstwhile Managing
Director, Super Agri
Seeds Pvt. Ltd.

Vs

Kiran Gubba, Director,
Gubba Cold Storage
Pvt Ltd & Anr

Mr. Pranava Charan
R2



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | IA No. 746/2025 Sumit Binani Mr. Allwin Godwin Mr. Atul Jha
(To implead) RP of KSK Mahanadi
in Power Company Ltd.
Comp App (AT) (CH) Vs
(Ins) No. 407/2024 Water Resources
For Exemption Department, The
IA No. 1110/2024 Executive Engineer &
For Additional Docs Anr.
IA No. 1109/2024
7. | Comp App (AT) (CH) VK Abdul Rahim Mr. Babu Mr. Akhil Suresh R1
(Ins) No. 414/2024 Vs Karukapadath
For Stay CA Jasin Jose
IA No. 1132/2024 RP/ Liquidator,
Sargam Builders & 2
Ors.
8. | IA No. 791/2025 Noveltech Feeds Pvt Mr. NB Sudarshan

(For Condone Delay)
In

Comp App (AT) (CH)
(Ins) No. 284/2025

Ltd

Vs

Gold Chick Hatcheries
& Foods Pvt Ltd

For Direction
(Requests for adjournments will not be entertained for the matters listed under this caption)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | Comp App (AT) (CH) Sunbeam Structurals Mr. Jayanth Mr. P Raj Kumar
(Ins) No. 173/2023 Pvt. Ltd. Viswanathan, PCS Jhabakh- R1
To dispense with Vs Mr. Bhagavath
IA No. 557/2023 Sachin Srinivas Krishnan- R3
For Stay Bhattad, RP of G K Mr. Anirudh Krishnan
IA No. 556/2023 Industrial Park Pvt. R4
To Vacate Stay Ltd. & 3 Ors.
IA No. 493/2025 WITH
10. | Comp App (AT) (CH) KG Muralidharan Mr. Avinash Krishnan Mr. P Raj Kumar
(Ins) No. 174/2023 Vs Ravi Jhabakh- R1
For Stay Sachin Shrinivas Mr. Bhagavath
IA No. 558/2023 Bhattad, RP of G K Krishnan- R3
For Exemption Industrial Park Pvt Ltd Mr. Anirudh Krishnan
IA No. 559/2023 & 3 Ors. R4
WITH
11. | Comp App (AT) (CH) Sachin Srinivas Mr. Avinash Krishnan Mr. Bhagavath
(Ins) No. 175/2023 Bhattad, Erstwhile RP, | Ravi Krishnan- R1
For Stay G K Industrial Park Pvt Ms. Elamathi- R2
IA No.567/2023 Ltd Mr. Anirudh Krishnan
For Exemption Vs R3
IA No.566/2023 Edelweiss Asset
For Additional docs Reconstruction
IA No. 565/2023 Company Ltd & 2 Ors.
WITH
12. | Comp App (AT) (CH) Premier Chennai Mr. Anirudh Krishnan Mr. P Raj Kumar
(Ins) No. 211/2023 Properties Limited Jhabakh- R1
For Exemption Vs
IA No. 701/2023 Sachin Shrinivas
Bhattad & Anr.
WITH
13. | Comp App (AT) (CH) Premier Chennai Mr. Anirudh Krishnan Mr. P Raj Kumar

(Ins) No. 263/2023
For Exemption
IA No. 824/2023

Properties Limited
Vs

Sachin Srinivas
Bhattad, RP & 2 Ors

Jhabakh- R1
Mr. Bhagavath
Krishnan- R3




14.

Comp App (AT) (CH)
(Ins) No. 103/2023
For Stay

IA No. 373/2023
For Exemption

IA No. 374/2023
To Vacate Stay

IA No. 801/2023
For Urgent listing
IA No. 724/2025

A Krishna Reddy
Suspended Managing
Director of AKR
Construction Ltd.

Vs

SREI Equipment
Finance Ltd & Anr

Mr. Avinash Krishnan
Ravi

Mr. Anant Merathia R1
Mr. VVSN Raju- R2

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
15. | Restoration App No. Delta Finster Limited & | Mr. Sandeep Kumar
22/2025 3 Ors. Ambalavanan
in Vs
Restoration App No. Muhammed Abdul
11/2025 Jabbar Arackal & 3
in Ors
Comp App (AT) (CH)
No. 900956/2024
For Condone Delay
IA No. 947 & 948/2025
16. | Comp App (AT) (CH) K. Parthiban Rasu Mr. Sudarshana Mr. Ashwin Shabhag

(Ins) No. 11/2025

For Stay

IA No0.9508& 1009/2025
To Adv. Hg.

IA No. 949/2025

Suspended Director of
Star Trace Pvt Ltd

Vs

R Venkatakrishana, RP

Sundar

For Admission (After Notice)

No. 78/2024

For Stay

IA No. 1159 &
1161/2024

For Direction

IA No. 1162/2024
For Exemption

IA No. 1163/2024

Vs
Sanghi Industries Ltd.
& 19 Ors

WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
17. | TA (AT) No. 262/2021 Adita Bio Sys Pvt. Ltd. Mr. CS Naman G Joshi
(Comp App (AT) No. & 3 Ors.
01/2020) Vs
Suhas Yeled
Sharanabasappa &
Anr.
18. | Comp App (AT) (CH) Paul Joseph Mr. Ashok B Shenoy Mr. Avinash Krishnan
No. 16/2024 Vs Ravi- R1
Union of India Mr. Philip Mathew- R2
through Serious Fraud
Investigation Org. &
Anr.
19. | Comp App (AT) (CH) Gireesh Kumar Sanghi | Mr. Yogesh Jagia Ms. Kopal Sharraf- R2
No. 64/2024 Vs
For Stay Sanghi Cements Ltd &
IA No. 905/2024 Anr.
For Direction
IA No. 904/2024 WITH
20. | Comp App (AT) (CH) Gireesh Sanghi Mr. Yogesh Jagia Mr. Sriram

Venkatavaradan R2
Mr. Sharad Sanghi

R3 R4

Mr. K Gowtham Kumar
R7-R16

Mr. R Palaniandavan
R20




21,

Comp App (AT) (CH)
No. 86/2024

For Directions

IA No. 1285/2024
For Exemption

IA No. 1286/2024

Gireesh Kumar Sanghi
(HUF)
Vs
Sanghi Industries Ltd.
& 19 Ors

WITH

Mr. Yogesh Jagia

Mr.Sriram
Venkatavaradan R2
Mr. Sharad Sanghi

R3 R4

Mr. K Gowtham Kumar
R7-R16

22,

Comp App (AT) (CH)
No. 22/2025

For Direction

IA No. 301/2025

Girish Kumar Sanghi
Vs

Sanghi Spinners (India)
Ltd. & 9 Ors

Mr. Yogesh Jagia

Mr. Sharad Sanghi
R3 R5

Mr.Sriram
Venkatavaradan R10

23. | Comp App (AT) (CH) Jindal Steel & Power Mr.Anirudh Krishnan Ms. Shalya Agarwal
(Ins) No. 409/2024 Ltd
Vs
Sanjay Gupta
Liquidator, Lanco
Babandh Power Ltd.
24. | Comp App (AT) (CH) Dr. KC Ramaswami Ms. V Rajeswari Ms. PR Vandana- R1
(Ins) No. 419/2024 Vs Mr. R Vidhya Shankar
For Stay GV Ravikumar, R2
IA No. 1141/2024 RP of Vangal Amman
Health Service Ltd &
Anr
25. | Comp App (AT) (CH) The Executive Engineer | Mr. Ramasamy Mr. MS Viswanathan
(Ins) No. 424 /2024 Electricity Department | Meyyappan R1 R2
For Stay Karaikal & Anr. Mr. V Manivannan- R3
IA No. 1152/2024 Vs
A. Subathira & 2 Ors
26. | Comp App (AT) (CH) K. Sivalingam, Mr. Y Suryanarayana Mr. Menon- R3
(Ins) No. 06/2025 RP of NCS Sugars Ltd.
For Stay Vs
IA No. 26/2025 The Competent
For Exemption Authority cum Deputy
IA No. 28/2025 Collector, Mumbai &
For Additional docs 7 Ors
IA No. 29/2025
27. | Comp App (AT) (CH) Fortuna Integral Mr. S Vivekananda Mr. Rohan Kothari R2

(Ins) No. 255/2025
For Stay
IA No. 715 & 717/2025

Projects Pvt Ltd

Vs

Shivadutt Bannanje,
RP of Fortuna Buildcon
(India) Pvt. Ltd. & Anr.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

28. | TA (AT) No. 51/2021 Spectrum Power Mr. Anando Mukherje Mr. Rahul
(Comp App (AT) No. Generation Ltd & 3 Unnikrishnan- R2b,
102/2019 Ors. R2c
For Stay Vs Mr. Yogesh K. Jagia
IA No. 1425/2019) M Kishan Rao & 42 R1, R2a, R2d, R5- R10

Ors
WITH

29. | TA (AT) No. 52/2021 M Kishan Rao & 9 Ors | Mr. Yogesh K Jagia Mr. | Mr. Anando Mukherje
(Comp App (AT) No. Vs Rahul Unnikrishnan
137/2019 Spectrum Power Mr. Krishna Dev
For Stay Generation Ltd & 37
IA No. 1767/2019) Ors

30. | TA (AT) No. 214/2021 MB Power (Madhya Ms. Varsha Banerjee Ms. Anuradha Bisani,

(Comp App (AT) (Ins)
No. 1446/2019)

Pradesh) Ltd

Vs

Anuradha Bisani,
Liquidator of Lanco
Infratech Ltd.

Liquidator




31. | Comp App (AT) (CH) Industrial Venture Mr. Abhishek Raman Mr. AG Sathyanarayana
(Ins) No. 348/2022 Capital Ltd R1
For Exemption Vs Mr.Rohan Rajasekaran
IA No. 779/2022 MV Gangadharan, -R2
For Stay Member of the
IA No. 781/2022 Monitoring Committee
& Former RP of
Neptune Inflatables Ltd
& Anr
WITH
32. | Comp App (AT) (CH) VGP Finances Ltd. M/s Shivakumar & Mr. AG
(Ins) No. 372/2022 Vs Suresh Sathyanarayana R1
For Exemption Mudappalur Varieth Mr. Rohan
IA No. 872/2022 Gangadharan, RP of Rajasekaran- R2
For Stay Neptune Inflatables Ltd
IA No. 873/2022 & Anr.
WITH
33. | Comp App (AT) (CH) Amrex Marketing Pvt Ms. Niharika Ahluwalia | Mr.AG Sathyanarayana
(Ins) No. 295/2023 Ltd R1
For Stay Vs Mr.Rohan Rajasekaran
IA No. 910/2023 Mudappalur Varieth - R2
Gangadharan,
Erstwhile RP of
Neptune Inflatables
Ltd. & Anr
34. | Comp App (AT) (CH) Srikanth Dwaraknath Mr. R Vidhya Shankar | Ms. Ramya
(Ins) No. 23/2023 Liquidator, Surana Subramaniam- R1
Power Ltd. Mr. D Manimaran R3
Vs Ms. S Menaka- R4
Dineshchand Surana Ms. G Savitha- R6
& 14 Ors Mr. VV Sivakumar R8
Mr. B Shruthan R10
R12
35. | Comp App (AT) (CH) IFCI Ltd. Mr. B Giridhar Mr. Thriyambak J
(Ins) No. 65/2023 Vs Kannan
For Stay IVRCL Indore Gujarat
IA No. 239/2023 Tollways Ltd.
36. | Comp App (AT) (CH) The Deputy Assistant Mr.AG Sathyanarayana | Mr. Avinash Krishnan
(Ins) No. 279/2023 Commissioner (State Ravi-R1
For Stay Tax), Andhra Pradesh Mr. NP Vijaykumar R2
IA No. 853/2023 Vs
Agrigo Trading Pvt Ltd
& Anr
37. | Comp App (AT) (CH) Sanyog Kumar Thakur | Mr. S Chidambaram, Mr. Y Suryanarayana

No. 35/2024

For Stay

IA No. 611/2024
For Urgent Hearing
IA No. 1312/2024

Vs
Star Agrotech Pvt Ltd
& 3 Ors.

PCS

R1-R4




02.00 PM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial),

For Direction

Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | IA No. 1025/2025 V Venkata Sivakumar, Mr. V Venkata Mr. Surya Teja SS
(To Adv. Hg.) Liquidator of Rathna Sivakumar Nalla
in Stores Pvt. Ltd. Party-in-person

Comp App (AT) (CH)
(Ins) No. 352/2023

Vs
UCO Bank Ltd

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

2. | Comp App (AT) (CH) Babu Manoharan Mr. G Sudhakar Mr. Abhishek Anand
(Ins) No. 358/2022 Jaikumar Christhurajan R1, R2
To Dispense with Vs Ms. N Varsha - R3
IA No. 821/2022 Umesh Garg
For Stay Liquidator of Jeppiaar
IA No. 818 & Cements Pvt Ltd & 2 Ors
1094 /2022, 868 &
869/2023
To Implead
IA No. 937/2022

3. | Comp App (AT) (CH) Pankaj Srivastava, IRP of | Mr. Bibhas Kittur Mr. Abhishek
(Ins) No. 164/2025 Think & Learn Pvt Ltd Jenasenan
For Stay Vs
IA No. 449/2025 Aditya Birla Finance Ltd.

4, | Comp App (AT) (CH) Pankaj Srivastava, IRP of | Mr. Bibhas Kittur Mr. Thriyambak J
(Ins) No. 166/2025 Think and Learn Pvt Ltd Kannan R1
For Stay Vs
IA No. 452/2025 GLAS Trust Company

LLC & Anr.

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
4. Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
5. The appearance slips may be sent at: vcnclatchennai5@gmail.com
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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